FORM A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

For the attention of the Stakeholders of India Shelter Capital Finance Limited

1. Name of Cofporafe Person

India Shelter Capitalﬁ Finance Limited

Date of incorporation of Corporate
Person

24/03/2022

Authority under which Corporate Person

\ 3. is incorporated/registered Registrar of Companies, Delhi
4 Corporate Identity Number of Corporatg U65990HR2022PLC 102253
Person
A(?dr'ess- of the R.e gistered Office and 6th Fléor, Plot No.15 Institutional Area, Sector 44,
5. Principal Office (if any) of Corporate ,
Gurugram, Haryana-122002
Person - 7
6. Liquidation commencement date of 16/12/2025
Corporate Person

Name, Address, Email Address,
7. Telephone Number and the Registration
Number of the Liquidator

Name: CS (IP) Jigarkumar Gandhi

Address; Office: 05, 1** Floor, Harismruti, SVP Road,
Opp. HDFC Bank, Chamunda Circle, Borivali West,
Mumbai-400092

Email: jigar.gandhi@jngandco.in

Phone: +91-9702002189 | 022-48257344

Registration No.: IBBI/IPA-002/IPN01307/2024-
2025/14502

8. Last Date for submission of Claims

15/01/2026

Notice is hereby given that the India Shelter Capital Finance Limited has commenced voluntary liquidation

on 16" December, 2025.

The stakeholders of India Shelter Capital Finance Limited are hereby called upon to submit a proof of their
claimns, on or before 15% January, 2026, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means,

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of the Liquidator:

Q g
i Iy T

Jigarkumar Gandhi
Liquidator

Date: 16™ December, 2025
Place: Mumbai : ;

.IBBHIPA - 002/

202514502
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Head Office: Level -3, Wockhardt Towers, East Wing C-2, G Black, Bandra Kurla Complex, Bandra (East), Mumbal 400 051

Of1.; Srinivasa Towér, 15t Flor

APPENDIX-1V-A JEF S IUNITRGE:UTTRI]] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

Tel: 1800 102 4345 . Wabsite: hifp:/Awww, Iruhiomefinance.in
Door Hu 5, O No.11. 2nd Lanz, Cenaloph Road, Alwarpet. Teynampet, Chenn
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FORM A HINDUJA HOUSING FINANCE LIMITED (W)
PUBLIC ANNOUNCEMENT Corpatate: N, 167160, 2 Foo AawaSalal Saldapl. . curocsn |

(Reguiatian 14 of th ind
(Voluntary Liguidation Process) Regulations, zum
For the attention of the Stakehalders of India Sheler Ca

i of Corporate

ance Limited
Limied

] ter Ci
7| Dl o areralon of Corporals Pasan Mua‘znzz

Sectr 4 Vaihat Ghazabaa. 201010, hifhorizsg OFicer, My, Prem Lan, Gontat o
82871208

NOTICE OF SALE THROUGM PRIVATE TREATY
SALE OF MOVABLE & IMMOVABLE AS! CHARGED TO HHFL UNDER THE
[SECURITISATION AND FECUNSYNUCUDN OF FINANCIAL ASSETS AND)

3. Authorly under which Corporate Person i |
Regisivar of Comparigs, De

| Corporale Benbty Number of Corporals
Person

UB5G90HR2022PLE 102253

ACT2002

f HHFL Nas 12Ken Ovar AOssessian of o sehaduld
oroperty us/ 13(4) of the SARFAESI Act Public 21 lame Is mformed that the secured
[propery as mentioned in the Scheduke are availebie or sale vough Private Treaty, s per
e terms agraeabia to HHFL for realization of I's dues on “AS 18 WHERE IS BASIS™ and

Detais af Barrowvers and Guarantors, smount dug, 2 Inspect i

Name ol Barrowers/ Amount of Date & Contact Person
arrowes Recovery Rosarve Prica (Rs.) Time of | Details - (AD and
Guarantors/Morigagers of Demand Notice & Bid Increment Auction | _Disposal leam)
Wr. Ankit Choudnary $/0 Sh. Devender Singh Rs.34,23,507/- Rs.58.32,000/- (Rupees Fifty Eignt Lakh 20- NIkl Kumar
Hause Ho. 165, Atour, Ataur, Ghaziatad Uitar Pradest- {Rupees Thirly Four Lakn Thirty Towa Thousand Cnly. AN 053869593
201003, Twnty Three Thousand 2028
:‘::I:‘F':'l;"‘;:’“"“’"h:';:i:: Kata No.00350. VIlSge - | - c.vp e and Seven Bid Increment: Rs.10,000- M. Debiyall Roy
R T e e St Onlyinespetof Loan. | (Rupees Ten Thousand Oy and 1 ich | Auetion 374702021
Mrs, Rekha W/o Sh. Deven Aucut N R Tie:
House M. 185, Ao, A, Uhaiabad UarPr. SLPHGPRKOOG1481 as on 11.00 Customer Care
201003, ) T1Mar-2025 wil frter |08 Waney Oepost (EWD) IR6) | wto | Momber
Aiso Al; Village- Nagla Firoj, Atour, Mohanpur, Ghaziabad | intarest al the contrastual is.5,83.2000 0100 081572
Ultar Pradesh-201003 rate, within 50 days from {Rupses Five Lakh Eighly Thres BM.
ceiplot Thousznd Two Husdeed Dry) -
Ty medalﬂ;fre';ewmu he Property inspeciion
v said nofice Last date for submission of EMD Date: 14-4an-2025
24-Jun-2025 and Symbolic Possession Demand Notics Date: 20- 16-130-2026 Time 11.00 am. to
KAOWT] ot Known March-2025 “Time: 10.00 A.M 10 5.00 PM 1200 pm
Description of Property
ol the Property bearlng o, Haus . Hhata W0, 0350, 20054, ¥rd. age -1 0f o, Bar Jatzlabad.

4. v
Tehsil & Distr,Ghaziabad, Ut Pradush Bouncod By -East - Roaif45 Fout, Wast.-Plat wner Dagar, Nortir - Road 15 Fuet, Sauihu- Piat Dwner Degar

2) Thu Intending bidders have to submit lhlrF.MD amaunt luhldmshw by way of ATGS/NEFT o Ihuccuum details mentioned herein below: BANK WAME: AXIS BANK
ACOMPLEX, THD. 1102004567

=

‘Adtress of the Registered Office and

Bth Floor Piol No. 15, Indusirial Area,

“AS 1S WHAT IS BASIS",

Princpal Office 1 any) of Comorate Person | Sector 44 Gungram, Haryana-122002 | [Standard torms & cangitions for sale of property through Privats Treaty aré as under, 1.

Uiquidafion commencement date of

e though Frivae Trety v 0 o0 “AS 1S WHERE 5 BASIS” and ‘43 1S WHAT 1S
Comparale Person il

ls” 2. The purchaser o nEan\t 259» nl [

181202025

ceceipt of HHFL:
\emalnlr\vawrmmv' within 15 davs mmausy 3. The ummasernas 10 daposit 10% of tha
win 25 %o\medepusnm

Narme: Address, Emai Addiess. Teihone
Number and the Regisiration Number of
the Liguidalor

Harme: C5 {IP] Jigaskumar Gandhl
Address: Offie: 05, 1st Fioor, Harisr \
SYP Road, Opp. HOFE Bark, Chanunda | ) above, 4,
il Borlali West Mumbgi 400092 | above willcause fo\ 1slu‘rzafamuw\1 already paid \nnluﬂmg 10%of e amourt pad slong
Emait joar n offer & amaun]
Phone; +91-8702002169 | 022-48257344 | [etiox The propery
Regsiafion No. [BBIPA | Is whemammwn o unknnwn o
* e Authoiized
2024-2025114502 .

8

ity clsms / ights 1 dues. 7, The purohaser shod canductcue digence o al
15012026

Lt Dok Tiesbniobon of Ll ki aspects relaed 1o th property undar saé through peivate (resly) to his satisfaction. The

[Nofica is heroby given hat the India Shalter Capital Finance Limiad has commanced |
voluntary liquidation on 16lh December, 2025
Th stakenolders of ndia Shelter Capital Finance Linited

2
m

purchaser shall not be enited 1o make any claim against the Authorized Officer | Secared

Creitor in this regard at & later date. 8, HHFL reserves the righ to reject any offer of

n. 9. In case of  HHFL wil accept]

ihe highest offec. 10, ties may cantact t for further

caral clarfcations and for submiting re applcation on of efore 03.01.2026. T
02

proof of their claims, on or befare 15th January, 2026, to the liquidator at the address|
entioned againstitem 7.

submit their proof of ¥ ly. All athe ; Progess shall b 11. The purchases has 10 bear all stamp dulty,
for registration fee, and other expenses, taxes, duties mrewmurwr-memm nragerty,
12. Saleshal
‘Name and Signaturs of the Liguidator | | SEHEDUL - | Reserve Price :
Sd- |12, on Ground ﬂnnnadmaamn 150 g1, -
Date; 16° Dacember, 2025 Uigarkumar Gandni bl . Inthe 2 R?ﬁlﬂﬂ'ﬂ"}ﬁ:’
Place: Mumba Liquidalos £ |of village I!ranuul @ Bhopura, Pargana Loni, Tensil & Distt. | | ahs Only)
7 |Ghaziabad, UP: East - Others unit/common pasage, West -Plot na
A-7/74. Morth; Others Unil, South- Others Property

Dale : 17.12.2025 Sl Authorised Offcer-

S~ Authorised Dificar- Truhome Finance Linited
{Farmerly Shriram Hausing Finance Limited)

Place : Ghaziabad
Date - 17-12:2025

sindiashetter INDIA SHELTER FINANCE CORPORATION LTD. EYETael YT
“Mome Lot Regd: omce:-Ploms, 6th Floor, Sec-44, Institutional Area, Gurugram, Haryana-122002 [RIIL(0\ZV:TU el 3 0 0 g
Auction Sale N r Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and
of Secumy In(erest Act, 2002 (herelnaﬁer referred fo as “the Act’) read with Rule 9(1) of the Security Interest
e Rules”).

Notice i hereby given to the publicin general and in pzmcular th Co their legal
heir(s) or representative(s) that the below described immovable property(s) mortgagedicharged to India Shelter Finance
Corporation Limited (nereinafter referred to the Secured Creditor), the possession of which has been taken by the Authorized
Officer of the Secured Creditor having its Registered Ofice at-6th Floor, Plot No 15, Institutional Area, Sector 44 Gurugram
Haryana -122002, will be sold on “As is Where is”, “As is What is” and “Whatever there is” basis on the dates mentioned below for
realization of the amount due to the Secured Creditor from the borrowers, co borfowers and guarantors. The sale will be done by

Date and Time of
Inspection of the property
03-01-2026 (Inspection

[Foan Aczount NumberiAP Numbe Demand Notice u/s
13(2) Date & Amount]

05-AUG2022 And
(Rupses. me Vo Fity

Date and Type of Possession
Physical Possession:28-03-2025
TOTAL OUTSTANDING

25 On Dale 08-AUG-2(
s 528 S50 (Rupecs Flﬂy

me of Borrower(s)
Coonawert) Guaramiol)
LA30CLLONS000005013947/
|AP10036942

Eight Thousand Five | Lakn Fity Eight Thousand Five

Shaniar Lot Sharmca & Stya Hudred Elgh!y N | Fircrec ety Nne and ory
y One Paisa Only) | /One Paisa Only) as

Narayan Sharma Suman Bid Increase " | 2022 Further Inferesi & Charge

fThe Plot

: .08, Gram Panchayat Kanofa, Tensi
Bassi, District Jaipur, Rajasthan, Area 300,41 Sq. VardsProper\y BoundedAS East-Land Of

North-Land Of
1M JogaishAnd Satysnarayan Soulh-Land OI M KalyaniNathu,
TensilBassi, Distrct Jaipur, Rajasth: 99.55 5. Yards
EastL North-Land Of D Of . Jagdish & Beni
prasad
Demand Notice u/s | Date and Type of Possession | Reserve Price Date and Time of
And Name of Borrower(s) / | 13(2) Date & Amount] Symbolic Possession 04-07-2025 Rs. 916200 /- (Nine |!Spection of the property
| Co-Borrower(s) /Guarantor(s) |=7-2r505 & Rs. TOTAL OUTSTANDIN Lakhs Sixteen Thous- [ 03-01-2026 (Inspection
LA30CLLONS000005030307/AP- | _ 745369/-(Rupees 2500 Dato 11-Api2025  |and Two Hundred only)fTime 10:00 AM to 05:00 P
10055128 MRS, SANTOSH DEVI| Seven Lakh Forty Five | - Ro 7453501 (Ripees Seven . [Eamei sy Depof(EMD)|  END Deposiion Last
& MR/MRS RAMESH ousand Three Hu akh Forly Five Thousan Re.91620-(Nineh Date_05-01-2026
red s;x'lwme;gglg) as anee Hundred S‘X‘g’ Nine. gnly) 0" . mm" d % Dato & Time °A' A n‘“""
inc 06-01-2026 (Auction
Amount Tob80s- Interer’tof(“Charg il [Time 10:00 AM to 5:00 PM)
y d Asset : All Parcel Of The S Sllualed A¢Shop No 1And  Yalna Str Coony
iGhandi Road, Shyampur Buhariya, Near Vatika Road, Jaipur t-Road,
North-other Land, South-shop No.
|Foan Account Number/AP Number] Demand Notice u/s | Date and Type of Possession Date and Time of
And Name of Borrower(s) | | 13(2) Date & Amount] Physical Possession 28-04-2023| Rs, 1950001One _|InSPection of the property
Ninety Five | 03-01-2026 (Inspection
21-JULY-2022 And TOTAL OUTSTANDING " ”
HLF700000226 | AP-0496697 | R2094091 Rupees | - as on Dale 21-uy2022 Thousand only) _ [Time 10:00 AM to 05:00 PM)|
s, GUDDIBAEE WO & M. | | Fuenty N Re.299469. (Rupoos Twonty _ [Exmest mmey Deposi(END]|  EMD Deposition Last
JA CHAND & Pay Nﬂ‘glv g;(“gu&and e B el o o 195001~ Date 05-01-2026
Patiaar S10 Japesh Chand xty Nine Only) 0“53" Sy Nine ln{;{g:f& Ninotson Phousand Date & Timo of Auction
Patidar & Balram Patidar S/0 Bid Increase e s ive Hundred only.) 126 (Auction
Jagdish Chand Patidar Amount 16000/ 5.07.50%2 Irime 76:50 AN o 5:00 P

Description OF The Immovable Property Secured Asset
amral

BOUNDEDAS. Easi- Sell Open Land Weel- DhuliLal{Open L

Place of EMD Deposition / Place of Auction: Shop No 67/8 & 68, 2nd Floor, P No 277, Ajmer Road, Tagore Nagar,Jaipur - 302021

Mode Of Payment :- All payment shall be made by demand draft/RTGSINEF T in favour of India Shelter Finance Corporation Limited.

Al nat part and parcsl of the Pala Deed No. 1360° of HousalPlo s siuated al gram
Teh, 37X32.75=1211.75 Sq.1t

[Foan Account Number/AP Number] Demand Notice u/s | Date and Type of Possession | __Reserve Price ate and Time of

And Name of Borrower(s) / | 13(2) Date & Amount|Symbolic Possession 21-AUG-25| Rs, 1660000 (Sixteen !Spection of the property
T2 MAY2025 Ao . lakh Sixy Thousand | 03012026 Inspoction

LA32CLLONS000005031525/ 6189 RS, 1618900/~ (Rupees Sixteen Only) ime 10:00 AM to 05:00 PM)|

Lakh Eighteen Thousand Nine EMD Deposition Last

HL32CHLONS000005013618 /

o Hundred Only) DUEAS OF  [Seeiorr o= pate 05-01-2026
| AP-1003258 & Hundred Only) DUE AS | 10.04.2025wih furtner mtores: SRR [“Bate & Time of Aucion
LA32CLLONS000005046656 / QNag0a-2025 | & carges unt payment of Full. only 06-01-2026 (Aucti

[rime 10:00 AM to 5:00 P)

22 Description Of The Immovable Property/ Secured Asset :
Patta No.11608 8 Patia No 11606 & Patta No 11453 Gram babi
i HAJAR AL TANGAM S/0 PYAR CHAND
eside At- Khati Mohlla Dabi, Dist, Bundi Rajasthan 323022 Contact-8107723621L1aiera Distoundi-323001 Rajasthan Contact- 8696713621
5 e io 11508 & Phia No 11605 & Pati No 11455 Gram Danl Tolos Do bund-373001 Raasthan Gonfac - 8596713621
Place of EMD Deposition / Place of Auction: 15t Floor, 10-D, Panjawani Complex, Opposite Multipurpose School, Gumanpura,
Kota-324007. Rajasthan
Mode Of Payment :- All payment shall be made by demand draft/RTGS/NEFT in favour of India Snelter Finance Corporation Limited.

Note: Regarding mortgage property in the loan account (LA3OCLLONS0000050139471 AP40036942),the cases are pending befors DRT,
Jaipur vide Case No.

For detailed terms and condition of the sale, please refer to the Secured Creditor's
website www.indiashelter.in or contact Authorized Officer - Mr. Himmat Singh Rathore (8290680920).

DATE: 17.12.2025 PLACE: RAJASTHAN FOR INDIA SHELTER FINANCE CORPORATION LTD

AU SMALL FINANCE BANK LIMITED

(A SCHEDULED COMMERCIAL BANK)
Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (C\N L36911RJ1996PLCO11381)
APPENDIX IV [SEE RULE 8(1)] POSSESSION NOTICE
< being the Authorized Officer of the AU Smiall Finance Bank Limited (A Scheduled Commercial Bank] under the "Securtization snd
3

Reconstruction of Financlal Assets and Enfarcement nf‘vemn.vm[MEﬂ IAH zoousnnf;wzu andin section 13 (1
i rowers to repay the amaunt

Amount_10000/-

LA32CLLONSD00003024725 |

JANGAM W/O HAJARI LAL JANGAM

Whereas, The undersig:

Name of Borrower/

Branch Address: Bank of Baroda , Mohna Road
Ballabgarh, Near Yadav Dairy Ballabgarh Faridbad

pbankofbaroda.co.in

E-AUCTION
SALE NOTICE

DATE AND TIME OF E-AUCTION IS 21.01.2026 , Time 02.00 P.M. to 6.00 P.M.
{unlimited extansion of 10 minutes)

Propertics - "APP! IV-A [See proviso to Rule 8 (6) & 9 {1)]

Sale Notice for Sale of

E . MovabieA i Fi i 2002 1ead
) [ ) Rules, 2002,
i gatcuar 2 abla rcperes moigagadicharged and movatle
,bbe v, S Cacicg il bs
suld an“As s where i, “As s whal €, vt
Priceie-Auction date & T EMDQMEMI"cri:asenmuumaranvwmdbo’m

Total Duss 35 on 16.05.2049 as Resarve Price

Nams & Acvess of Borrowees & Guaraniors | Delalied Jencipion of Iy i

Br Y sec M
No (owner/Mortgagor name) 13(2) of SARFAESI Bid Increment
1 | Sh. Dharmendra Singh [All that part and parcel of Land and property|For SMO Stee! India: O Resarve Prica
nging to Mr Dharmendra Chaudhary| B8, 19,67, 3025 nchsive ofinterest up Rs. 58.13.000"
g of Proprty N Opp'Canara Bank, O in 16,05 pp D :
NoB8/86 Musti No 25 Killa no 1/1 (607}, Measuring 156 5q Yard inthe revenus estate of mauja Shahpurd Rs.5
Tehsil Ballabgarh Dist. Faridabad, io-.rnanesnfpmnamam 38 undar- North: Housa of Sn Uiday Veer B
Singh, Soulh: Houseof Sh Vest Veer Singh Re. 5000000

THIS IS A 15 DAYS STATUTORY NOTICES UNDER SARFAESI ACT 2002
The auction of the alosesaid property wil be ‘,or-aw,‘eﬂ through AUCTION SERVICE PROVIDER -- ttps:iibaanknet.in, Fo dataied famms and conditons of sae, please refer
o the link préwided in le-auicn. hi and
Alsa, prospective biddars may contact Ine aumunmu officer M. ABhishes:
] g

i, Chief Manager, Ballabarh (GST/TOS &s per Governrient Rules applicable snall be payable by
iy % ety

(e easens thereot.
Place: Balabgarh Date 15.12.2025

i worc ban |

L

Autharised Officer

HDFC Bank Limited

Branch : The Capital Court, Munirka, Olof Paime Marg. Outer Ring Road, New De\m-ﬂo 067
Tel, : 011-41596568, CIN L65320MH 1994PLCOB0 18, Website:

POSSESSION NOTICE

Whereas {he Autharised Officer of HDFC Bank Li HDFC Limited having HDFC Bank Limited by virtue
of a Scheme of Amalgamation approved by Homble NCLT-Mumbai vide order daled 17th March 2023} (HDFC), under the Securitisation
And Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (‘said Act’) and in exercise of powers conferred
under Section3 (12)read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issuad Demand Notices undsr Section 13 (2) of
tha said Act. calling upon the following Borrawer(s) { Legal Helr(s) / Legal 1o pay th unt ol
against lheir respective names logether with interest thereon al the applicable rates as menlioned in the said nolices, within 60 days from
the date ofof the said Notice/s, incidental expanses, costs, charges efctil the date of payment and/ or realisation

Sr. | Name of Borrower(s)! Outstanding Dateof | Dateof Description of
No. Legal Heirs! Dues Demand | Possession | Immovable Property / Secured Asset
Legal Notice
1. [ MR ViNAY SHARMA AND Rs. 1211889 | DB-DEC- | 11-DEC-2025 | RESIDENTIAL FLAT NO. 612, GROUND
MRS, REKHA SHARMA (Rupees Twelve 2023 (Physical | FLOOR. BLOCK-|, SECTOR- CHI-PHI, VIDE
Lakhs Eleven Possession) | ALLOTMENT NO. BHS11-91649, SITUATED
Thousand Six AT GREATER NOIDA, DISTT. GAUTAM
Hundred Eighty Nine BUDH NAGAR, UTTAR PRADESH ALONG
Rupees Only) Due as WITH UNDIVIDED PROPROTIONATE
an 30-Nov=2023 SHARE OF LAND UNDERNEATH AND
CONSTRUCTION THEREON PRESENT
ANDFUTURE
“with further interest as licable, ol | exp , COsts, urred: of tand / or realisation.

However, since the Borrower(s) menticned hereinabove has failed to repay the amounts due, notice is hereby given to the Barower(s)
mentioned hersinabove in particular and to the public in general that the Authorised Officer/s of HDFC has taken Physical Possession of
Immovable Property | Secured Asset menlhnned atserialno. 1 exe.-c-ss of powers conferred on him/them under Section 13 (4) of the
said Actread with Rule 8 of the R t
The Borrawer(s} mentioned hereinabave in partcular &nd the pusiic in general are hereby cautioned not to deal with the aforesaid
immovable properties / secured assets and any dealings with the said Immavable Property / Securad Asset will be subject to the morigage
of HOFC.
Borrower(s) auemmn s invited to the provisions of sub-section (8) of section 13 of the Act, in réspect of time available la redeem the
secured ass:
Copies of the Fﬁnchﬁnama drawn and Inventory made are avaliah!e W\U‘\ the undersigned, and the said Borower(s) isfare requested to
collact any ig normal office haurs. i HDFC Bank Lid,
Place: Greater Noida -
Date : 16-DEC-2025

Regd. Office; HDFG Bank House, Senapati Bapat Marg, Lower Parel (West), Mumbai - 400015

Authonsad Officer

Bank of Baroda 41, Old Judicial Complex, Civil Lines Road,
Gurgaon 124001, Haryana, INDIA, Phone: 0124-4949302/03/16
@bankofbaroda.com

E-AUCTION
SALE NOTICE

LAST DATE OF SUBMISSION OF BID WITH EMD IS 20.01.2026

DATE AND TINiE’OiF E-AUCTION IS 21.01.2026 , e 02.00 P.M. to B.DO P.M.

13{2) Notice Date & Amount Description of Mortgaged Property {unlimited extension of 10 minutes)
Mortgagor/Guarantor / Loan Afc No,
‘s g Nk :
{A/c No ) L9001060117371626 o8.Jul-24 Al that part and parcel of residentislicmmercial property Land/ Bullding | 12-Dec-25 SalaHigtica:for 8 ila o0 Fiopsithe<7AER IFes:provisa toToile 8 |9 & (1)] .
Kapil (Borrower), Smt Neema (Co- Rs. 2162994/ Structure andfictures PrapertySituated At- khasra o, 20/20, Plot Mo, C-47, Sale of o ot -wSECUHZt;SﬂgDMN urty Interest Act, 2002
Borrower], Gyanendra Baisoya (Co- wenty-One ac Sixty-Two | Gali No. APanchal Vihar, Village Karawal Nager, Delh, Gelhi Admeasuring e
Borrower] ‘Thousand Nine Hundred Ninety-Four | 10054, Yds assots bypoihacated t Bank of Baroda, the Sacured Crasio, which has boen Officer o Bank of Baroda, Secured s
Only 06-Jul-24 ba sold an “As is wheee 8", “As is what ,5 and “Whalever there is" basis for recovery of below mentoned accounis. The detalls of Borrower/s/Guarantcr//Secured
{Afc No.) L9001060120286931 16-Jun-25 Allthat part and parcel of residential/commercial praperty Land/ Building/ | 11-Dec-25 Taria, EMDand Bid
15 0 th Water Supplies Thoraugh Rs. 1801389/~ Structure aad fixtures Broperty Situated At VILL- SUTHIYANA , PARGANA Nain & Addsess of Borrowets & Guarariors Total Dues as on 01.08.2025 as per Detailed descriptian of the immovable Reserve Price
I¥'S Prorietor Narendra Jainher Rs. fourteen Lakh one Thousand three | DADRI , TEHSIL AND DIST - G: Buddha Nagar Admeasuring 109.5 s 132} | property ifany i)
(Borrower), Narendra fainfer (Co- hundred sighty-nine Only 12-Jun-25 | Sayds, East: HOUSE OF NAVLU, West: RASTA, North: PLOT OF MEGHRAL No % | Bld Increment
Borrewer), Smt Rem Votl Co-Borrower), SINGH, South: PLOT OF VAKILKHAN 1 |Mr Dinesh Jajoria, Proprietor of M's Karan| Furl{amnimjnslnzs ors Property 1. All ihal part and parce of Land and Property 1
Jile Singh (Co-Borrower] Industries Piant Address: Piot No 67, Khasra No 514 Rs. 11558,726.55  Inclusive of | property belonging to Mr Dinesh Jajoria Reserve Price
{Afc No.} L9001060139110130 17-Jul-25 All that part and parce! of residential/cammercial property Land/ Building/ | 11-Dec-25 Basal Enclave Gurgasn — 122001 Email id WMS up HO* UBZU?‘ + unapplied | consisting of Property No. 14320 Streat no 7, R 1,96.00.000
Nehpal (Borrowar), Smt Rajvati (Co Rs. 728615/- Slrunur( and ftures Praperty Situsted At- Out Of Khet No 613, Mofizlla Indusiries. karang@radiffmail.com Mob No . F‘rl[tMKhari ZEBadrrea':me@ng&!uu:E ——
Borrower) Rs. Seven Lakh Twenty-Eight Thausand wih Ku:)a Dadrl, Dist- Gautam Budh Nagar, Uttar Pradesh 9891304108. a) Mr Dinesh Jajoria, Propristor of Mis| FWMCM oaling d, sw!ua‘m in Hidayatpus hhavaﬂ} om El "
S 144ul25 0 Sqyd, East: ROAD, West: HOUSE OF MANGERAM, Karan N"'ﬁm ) Nirs Sunita Jajoria {Guaranior) c) Tt L ncslee o Nag” Gurge, er danes ol RE:TBE000
5 n Bai Jajeia (Guaranior) Registered| Ne-feslunkn’ﬂ 08. pp 1421200 Bid Inc.
North: RG"MDW PLOT OF KUWARPAL ress‘ ain Pataudi Road, Katipur Ghowk Nearty| mierestirom 02.08.2026 St Hoad 25 Wide. Esst: 15 Wide Gak, West: 4 Kan"ctww
{Afc No.) 19001060733206232 19-Jun-25 All that part and parcel of residential/commercial property Land/ Building/ | 11-Dec-25 Blkaner Sweets, Opp Gali No 1, Gurgann — 122001 Hause Mo, 126120, A
Pramod Kumar (Borrower), St Gy Rs. 1678589/~ Struicture andfistures Propety Situated At- Gautampuri Kasbia, TEH- Dadr, Emall 13 ~ Indusvies karangiroddimal com Job No. Qngjgmma Mes Ratan Bai Japria CERSAI Security ID- 400009141785
{Co-Borrowar), Raju {Co-Borrower) R sikteen Lakh sevanty-eight | Distt. Gautam Buddha Nagar, UTtar Pradesh Admessuring 72 Sqye, £35t Hagar, Gurgaon - (22001, s broperty 3 A oat aomare orees o Lard and T
Thousand five hundred eighty-nine ﬂ/L". SHAURAN, West: VACANT PLOT, North: RORG, Ssuth: H/0 PREM Scnita dajoria (Guaranior) Current Address: R 509720 5.,Bem,,5 O Nagar, Gurgaan pmpgp';"wm,w il s i
Only 12-Jun-25 SINGH 122001 Mrs Sunita Jajoria Proprietor of Mis Micron Part Resarve Price
(A/c No.) L9001060121600784 15:5ep-25 Al that part and parcet of residentialicom \mmmlr!rvuuwta"de\uU\‘ima,’ 11-Dec:25 Basai Enclave Near Shringri Gas Agency Gurusun - 122001 Email wd ot Kﬂin Mo 1060 admeasurng 100 Sqaure Rs. B1,00,000
Barrawer), Sonu Panchal (Co- Re. 810285 /- structure and At - ith : st gl g s (oo it it G Nager Copnn, H"ﬁ'ﬂﬂf EWD -
Borrower), Karesh (Co-Borrower), s, Elght akh Ten Thousand Two | i Sikandarabas, Th & Dist. Gautam Buddha Nagar, Untr Pragesh o o Jochge bl Me Dreeh S (Suanen o) JSPEE!E'«CM) ot g{-;-:gfw;m E&:aﬁdﬁn%%{»agm N Rs..8,10,000
R Sirgh ConBaroiel] Hendrd rofty b 1i5ip28 Erd i nfemas varan@radiimal com Mob No. 5897904108 Mes Roban el Jajoria| Ratan Bal, East: Gai No. 5 West: Others
{Afc No.) L9001060126243646 15-5ep-25 Al that part and parcel of residential/commercial property Land/ Bullding/ | 11-bec-28 \uuamnml’y Curtent Address. RIO 501120 Strast No 5. Om Nagar, Gurgaos - 122001 Mr| Prapeny Rs50,000.00
Kannu Sharma [Barrawer), Vinod Rs. 303209/ Strueture andfixtures Property Situated At-Kh No 168; Uplarshi, Dadsi Near RIDS01! t Nt 5, Om Nagar, Gurgaon— CERSN!EWHI!W 400009141786
Sharma (Co-Batrower} Rs. Threa Lakh Three Thousand Twa | Mandir, Dads,Dist- Gautam Buddha Nagar, Uttar Pradesh Admeasuring zzznnv ristbencas M c it el
Hundred Nine Only 11-Sep-25 1505q.vds Stalus of Possession (Symbolic /Physical) - Symbolic
The barrower having failed to repay the amount, therefore nammsnemnrngnmmeuurmwm and the public in general that the undersigned has taken Property Tirme: Burinyg the offica hours wih peor app from date 12.01.2026 to 16.01.2026
possession of the property descrioad herein him/her under section 13(4) of the said (Act-2002) THIS 1S A 30 DAYS STATUTORY NOTICES UNDER SARFAESIACT 2002
e ‘s attention s Invited t fsuhsmm;ayum;mnunl The aucton of thealvesad property wil b aundusied hrovon AUCTION SERVICE PROVID f sale, please refer to
the Act 1aredeem the dassets” in particularand the e link previded in infe-auction him and -
i y perty v - e je g of the AU Small Finance Isn, praspctive bidders may contact the authorized officer Mr Pushpendra Kumar i Sl R N JoSTIS i ol
blic E the Fehe AU Smal F A ive bidd el e - e C"eN-V Gurgacn Wain Gusgaon s No 9991 85521 (GSTITDS
BankLirited (A Scheduled forthe tandinterest table. Rules applicable snail be payable by purchaser on sale of Moy @ rght ucton is reserved by the athis
-sd- disoretion, without declaring or publishng he reasons thereol
Place: DELHI Date: 16-December-25 Authorised Officer AU Small Finance Bank Limited Place: Guruzyam Date 15.12,2025 Authorised Officer
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PICICI Home Finance |77 " ST
T e 302, 303, 304, At T, oferad itz 11, A s, hﬁﬁm T, TEE-226010

Frsft w3 wweaw A swme s @ faw % fa At

s fe (wad) Fm, 2002 3 B0 9 (1) 3 T wsm Fram 8 (8) % e o fa a3 o o R o R e
i, 2002 & T el P & wom # s afEee A e ¥ o e g
amtdiiamiitend #m s Foh fafaze (smidemidend o) A 4 sfeefen e et @ frt & o T et s @, werRs,
T et - faww | v, T T Wi 3 I W T 7,00,0000- F 0 d Tt F v & me s v a
s o 1 9 o o e € A ) o W) 7w e A S e A9 @i s e S e g 5w
frdimenten #, fomean s sdetaEriaTd W W S e 3 st e e T 8, 59 A T A e s
st wifr % mom @ e # S R, SR AR B sl S g ot § @ # % STaR R A S,

i acfedui st @ fom o @ aftafs & fo awim, o A-os e,

e BT fre, T freeh, faeeh, aRT—110065 # TR gAvee @ @ A E)

(e fanferme vd faferr @1 (@hie

fafrrs, 2016 @ s 36y @ gu-fafiE (1) & simf)
“fademd

T A YT RS terza0m EUROTAS INFRASTRUCTURE LIMITED -

IN LIQUIDATION

U74900TG2008PTC060157

el @ ferg franferar e s

sl o e 3 forg fior war B weer R

16, [ = o g P ] o o O s

E-AUCTION SALE NOTICE

bz agmieon|

Liquidator is inviting prospeclive bidders to acquire the Assets of Eurotas Infrastructure Limited -
In Liguidation (“EIL"} ‘Corporate Deblor") on a Collective Sale Basis through E-Auction on an
"As Is Whers Is Basis', "As Is' What Is Basjs” "Whalever There is Basis”™ and “Without

G s
Refeem Aoere

R 29052025 R (SO W HEAT RILOSISIM aTae) UF wiaw d @fifa s

a1 o1 g W & By A e ) o R

T G A T R T A A W W
# s st 2 W9l w0 o Faae of a5 o
sl 8 P @ Femoe & e uit 9w gee i)
ol e 2

T w AR

SO 1 S AT O I QAR W AR w5
5 E T T O A 0 s, 27,48,547.69/- (Rupees Twenty-Seven Lakh Forty-Light Thousand Five
Hundred Forty-Seven & Paisa Sixty-Nine Only) 71 7% 32 8 W onm # fom gvowge #% fo (7an
FT A F P F S E |

wuft
Allthat part and parcel of the immovable property of Mrs. Navita W/e Sunil Kumar consisting
of land & building, structures, erections, installations, etc. situated at Flat No, B- 173/101,
First Floor, Plot No. B- 173, Meri Gold Green Acres Ashadeep, Neemrana, Alwar, Pin 301705,
admeasuring aren 1199.97 Sq. Feet (Super Built up area) & 850,14 Sq. Feet (Built up Arca).
=Rt aive ot ol : It iR Fir2ion, SR AR Franon, G B 3R 2 Road,
of¥ER 3R : Other Flat
17-12.2025 T i
sxyge s fifis

T — Alwir

ﬁaﬁﬁﬁww
dore ¥ R 4& W wadR Ris @ o
hwmmﬁ&mﬂmm 1993 & W1 U¥ ST i, 1961

St W ez /2022

P el argal & Frw se, 62(2) @ aea R A

() TR g T B R, i 245, i di, 0 a6, e 0, ST, R 110065

W) whr oot Wl Ris, (i w245, gt e, el o e, Awiera e, aTAagy, Reei—11008s

Mw"'\-pmwwm Frameht 1062, ¥ AT, R

1 TS TR, G S i 25 - 2014 ¥ SMERE TG T ¥, 1467 /2022 SRR A
%vizwﬁ,2331571,0«3Hﬁﬂﬁﬁ\'zvféﬂwﬁ#ﬁhwﬁau—ﬂ—zmaﬁwﬁwvmmmﬁ%aﬁﬁww
R B ol A @ I T SN b AR T o o wRa @ B A €

2 3l waf sEieTES A Sa vV & e § A9 e § ot @ @R e e far @)

4 3iR Wl ®, 233157100 B W Y T @A A QAR ST 13-11-2013 F T T 950 wldwa wfiva affe @ |
% T T AT 9 T TR @ S S e e R e § | eEr e & ot @ R ard e
?ﬁ?ﬁﬁﬁwﬁﬂmms—mmﬁmwmmhnps//wwub-nkuurlmn«cnmH‘W
¥ 22012026 B WAL 1200 @91 ¥ U 01.00 AV % SN . 01.00 A B AE 5 e B W B R, Ay e &
@ W el geegite R gRT e @

& A i WG G B PN §

= S [t ] | e | e @ | e
.| it 2 [ H J . . Wil acfs i‘j ?3’ b “Ef Recourse Basis”.
i, s @ Y <R, i [BB] IPA-003/CAI-N-00418/2022-2023 14120 EIL has an under-construction cement manufacturing plant at Additional Sinnar Industrial Area,
w| W L @ fote: 17.2308 QY 30062026 T A1 MIDC, Village Musaigaon, Taluka Sinnar, District Mashik, Maharashtra and the key highlights of
DRSS w2116, | % 7,00, L R g 7, qeios, Revw v R W, 7E fedi-11000 the Corporate Debtor are as follows:
A B/ (TF TR 269/~ 000/ e o :
e Lt teonarsosto 2 s ] - 1. 36.37 hectares of Sub-Leasshold Land Parcel in Addiiisnal Sinnar Industrial Area, MIDC.
et LT CONOI34087) Jos| I i Musalgaon, Sinnar, Nashik, Maharashira
ST T T T A S T T i 7 e (o Link-hitps: /BidDealin) T ST ST . 2. Under Construction Cement Grinding Unit of 1.6 MMTPA Capacity (expandable upto 4.95
s Sk (3) 1 1 T, 2026 R 000 T 9, 7 vl 5 ird ¢ e ombeanéehend A Wi . aren i wH Y MMTPA) which is estmated o be 80-85% complated.
e et e g (€ (wte § ot sk o) o 1 A, 20 ; : .
o S o) T ) e T m;:“’; - ﬁm“mf“""’"” o 3, Office Equipment and Fumiture & Fixtures in the Registered Office in New Delhi
o e S o e | e e (4 @ T i o 4ot o Important Details about the E-Auction are mertioned below: Rs
ety 3w i 5 A0 et A i A 2 4 PP TN
ST A S & B 8 S SRR T GET B N T A o 9 o A v v e 7 e e - bt ki ‘i“ kd 5 a5 fere, Block Asset Description Reserve Price | Eamest MO"EY
3 F e, AT T 1 T S SR R 8 T 3 7 A o 2, 4 e o 71 o 3 Deposi
o () Fom, 2002 3 P 9 (1) % e s P 5(8) & srgere 3 g e w5 4 e 2 2¥/oARoR
Forfrem, ot 2 T e it o er 9 v e 3§ e ) g w4 fo, o e @ e b e & | Torer sweifedt % e i St o G | et T, et BRORK, | miwdebls e Mot Bage ot e 100,00.00,000 10.00.00.000
il oo Corporate Deblor localed al the Plant Site
T 9920807300 11 , Sl - and the Movable Assets of the Corporate
Sifirg i e 1 o e o B 4 1 o A e e i o B 5 ki T Deblon licatu:al o Fogiétared ONfa st
et e 7 s Fr o, 9 s/ eieibfe.com, @ 1 e S = s i i
Fea 17 few, 2005 ki ot yﬁ!ﬁw:ﬁm% e e || m";‘;@mw o ‘;‘;ﬁ“;w 4, T e, o, New Delhi-on a Collective Sale Basis
p i) C120106, T T OO Bock B | All Movable Assats of the Carporate Debtor
e ey - located at the Plant Site and at the
L T g , o S fofse a7 m, w. el Fomeg Registered Office New Delhi on a Collective
~5’!:1::!’:15!m’lB.3nk S Tt o e )
ET e | N Sr. No. Particulars Details
o B g ) o s Py % T R Pt R 1. | Opening Date of Auction Portal December 17, 2025
4 2 gso2002
aRvRrET S T T SR i A w PP, 2002 (2002 B SRARTT SHET 54) B o P oy | 2. | Last Date of Due Diligence and Site Vislt January 17, 2026
T 13 T v A S % s e (e e gz @ R e @ e coreinc omadt . 3| Last Date of EMD Submission January 17, 2026
1 Bartowers | Mortgagor/ Guaranter Sunil Kun avita Clo Mahendra ARIHE 043073028 20T A¥40d 4| E-Auction Dale and Time January 19, 2026
Singh, 9% H ¥ [EAE 29052025 WY fie a1 R & eo Rl & oy Rse A e il e 2.00 pm t0 3.00 pm
Fight Thousand Five Hundred Forty-Seven & Paisa = e R 1 e, o 2 AT 5. | Websile of e-Auclion Portat hitps /iibbi baanknat ibbi/n

et

The prospective bidders are required to submit an undertaking (format attached in the process

FV AT T, ST o AT A o ferfrger )

o, that they do not suffer from any ineligibility under Section 29A of the Insolvency

and Bankruptcy Code, 2016 (‘Code’) to the extent applicable and that if found ineligible at any

wm stage, the Earnest Money Deposit submiitted shall be forfeited.
Call at +91 88285 76197 or Email at cirp. com for more i
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For Eurotas Infrastructure Limited - In Liquidation
itabkhan, Liquidator

g
H
i

1BBIIPA-001/IP-PI0031/2017-18/10115

P 45 o, 202 gt Daté: Decaimber 17, 2025 Aulhnrlsﬂllon of Assignment valid fll June 30, 2026

e et Rtz | Prace: Mumbat hu com, cirp.cu om
THIS 5 A PUBLIC ANNOUNCENENT FOR INFORMATION PURPOSES ONLY AND IS NOT AN DOES NOT NI TOACQUIRE,

\MENDED

PURCHASE OR SUBSCRIBE TO SECURITIES UNDER THE SECURITIES AND EXCHANGE BOARD OF INDIA| [IssuE OF CAPITAL ATIONS, 2018,
(SEBI ICDR REGULATIONS). THIS PUBLIC ANNOUNCEMENT IS NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION, DIRECTLY OR INDIRECTLY OUTSIDE INDIA,
INITIAL PUBLIC OFFERING OF EQUITY SHARES ON THE MAIN BOARD OF THE BSE LIMITED (BSE) AND THE NATIONAL STOCK EXCHANGE OF INDIA LIMITED
(NSE’, AND TOGETHER WITH BSE, 'THE STOCK EXCHANGES) IN COMPLIANCE WITH CHAPTER Il OF THE SEBI ICDR REGULATIONS.

PUBLIC ANNOUNCEMENT

7 aarvee

AARVEE ENGINEERING CONSULTANTS LIMITED
‘Cur Cormpany was originally incorparated as ‘Aarvee Associales Archiects Enginsers & Consulanis Privale Linitsd ot Hydersbad, Andhra Pradesh a5 a privals Bited company undet the Comparies Al 1956
pursLantoa by the Registrar of Comp: Fabruary 26, 2005, Subsequently, the name of our Compary wa £hanged to *Aarves Enginesring
x i Limit Decanter 5 2024 ] 17 ficate of i i
15,2025 Thereafier aurComg
prasent rame Aam
Company, so

(Piease soan m QR Cadz
{0 view the Corigendum)

pursuart (04

itants Limilec,

Company ‘.
Coorat Hators o pags 350 O o Hatg Prcpect 1o Splanbes 75,2025

Engin

our J:
Fabruary 6. 2025. For
(DRHP)
istered and Corporate Offica: §-2-5 Ravila Residency. Srinagar Coiony, Main Read. Hyterabad - 500 082, Telangana, India
c.m:mpmu" sﬂgamne Khandelwgl, Carmpany Secretary and Compliancs Oficer, Tel: +81 suasaams E-mail: coaanvee.net; Website: wuw.aarves,cor

OUR PROMOTERS: VENKATACHALA CHAKRAPANI REDLA, SNEHA REDLA AND REDLA NAGARJUN

INITIAL PUBLIC OFFER OF UP TO [+] EQUITY SHARES OF FACE VALUE OF 2 10 EACH (EQUITY SHARES) OF AARVEE ENGINEERING CONSULTANTS LIMITED [COMPANY) FOR CASHAT A PRICE OF
[#] PER EQUITY SHARE (INCLUDING A SHARE PREMIUM OF ¥[#] PER EQUITY SHARE) (OFFER PRICE) AGGREGATING UP TO ¥[#] MILLION (OFFER) COMPRISING A FRESH ISSUE OF UP TO [»]
EQUITY SHARES AGGREGATING UP TO £2,025.00 MILLION BY DLIR COMPANY (FRESH ISSUE) AND AN OFFER FOR SALE OF UP T0 6,750,000 EQUITY SHARES AGGREGATING UP TO %[«] MILLICN
BY THE PROMOTER SELLING SHAREHOLDER (OFFER FOR SALE), THE OFFER SHALL CONSTITUTE [#] % OF THE POST-OFFER PAID-UP EQUITY SHARE CAPITAL OF OUR COMPANY.

‘THIS OFFER INCLUDES A RESERVATION OF UP TO [a] EQUITY SHARES OF FACE VALUE OF 710 EACH, TO [s] MILLION {CC TO 5% OF THE PAID-
UP EQUITY SHARE CAPITAL) FOR SUBSCRIPTION BY ELIGIBLE EMPLOYEES (ENPLOYEE RESERVATION PORTION). OUR COMPANY IN CONSULTATION WITH THE BODK RUNNING LEAD
MANAGERS (BRLMS). MAY OFFER A DISCOUNT OF 2{«] TO THE OFFER PRICE TO ELIGIBLE EMPLOYEES BIDDING IN THE EMPLOYEE RESERVATION PORTION (EMPLOYEE DISCOUNT), THE
OFFER LESS THE EMPLOYEE RESERVATION PORTION IS HEREINAFTER REFERRED TO AS THE "NET OFFER”. THE OFFER AND THE NET OFFER WOULD CONSTITUTE [e]% AND [a]

ER PAID-UP EQUITY

& ST s e s, Sundi-n, Resl — @ Al o 167, 2022 B e A RS gE 24 G B A 9 e
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R e 201,
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7080604408 3w sm’PoRT@BANKEAvcnoNscoM;
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e @ e aF 21
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™ G - v o e
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o R starger ¥ 0015285682

10, T @ W ¥y SRR @ afeRt @ Rt A A el @) el @ R i, of: @, afta @)
STt | e 4 aff R w1 RR— a9 S S $ SR & | e o fh A s e
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\N CONSULTATION WITH THE BRLMS, MAY CONSIDER APRE%PO PLAGEMENT OF EQUITY SHARES, AS MAY BE PERMITTED UNDER THE APPLICABLE LAW, AGGREGATING UP T
405,00 MILLION PRIOR TO FILING OF THE RED HERRING PROSPECTUS WITH THE ROC. THE PRE-IPO PLACEMENT, IF UNDERTAKEN, WILL BE AT A PRICE TO BE DECIDED BY OUR COMPANY, IN
CONSULTATION WITH THE BRLMS. IF THE PRE-PO PLACEMENT IS COMPLETED, THE AMOUNT RAISED PURSUANT TO THE PRE-IPO PLACEMENT WILL BE REDUCED FROM THE FRESH ISSUE,
'SUBJECT TO COMPLIANCE WITH RULE 19{2)(B) OF THE SCRR. THE PRE-IPO PLACEMENT, IF UNDERTAKEN SHALL NOT EXCEED 20% OF THE SIZE OF THE FRESH ISSUE, PRICR TO THE
COMPLETION OF THE OFFER, DUR COMPANY SHALL APPROPRIATELY INTIMATE THE SUBSCRIBERS TO THE PREJPO PLACEMENT, PRIOR TO ALLOTMENT PURSUANT TO THE PRE-PO
PLACEMENT, THAT THERE IS NO GUARANTEE THAT OUR COMPANY MAY PROCEED WITH THE OFFER OR THAT THE OFFER MAY BE SUCCESSFUL AND WILL RESULT INTO LISTING OF THE
EQUITY SHARES ON THE STOCK EXCHANGES. FURTHER, RELEVANT DISCLOSURES IN RELATION 10N TO THE T PLACEMENT (IF

SHALL BE APPROPRIATELY MADE IN THE RELEVANT SECTIONS OF THE RED HERRING PROSPECTUS AND PROSPECTUS,

THE FACE VALUE OF EQUITY SHARES IS 710 EACH. THE OFFER PRICE IS [o] TIMES THE FACE VALUE OF THE EQUITY SHARES. THE PRICE BAND AND THE MINIMUM BID LOT WILL BE DECIDED
BY OUR COMPANY IN CONSULTATION WITH THE BOOK RUNNING LEAD MANAGERS AND WILL BE ADVERTISED IN ALL EDITIONS OF THE [»], AN ENGLISH LANGUAGE NATIONAL DAILY WITH
WIDE CIRCULATION, ALL EDITIONS OF [o], A HINDI LANGUAGE NATIONAL DAILY WITH WIDE CIRCULATION, AND [«] EDITION OF [o], A TELUGU LANGUAGE DAILY NEWSPAPER WITH WIDE
CIRCULATION (TELUGU BEING THE REGIONAL LANGUAGE OF HYDERABAD, TELANGANA WHERE OUR REGISTERED OFFICE IS LOCATED), AT LEAST 2 WORKING DAYS PRIOR TO THE
BID/OFFER OPENING DATE AND SHALL BE MADE AVAILABLE TO THE BSE LIMITED (BSE) AND THE NATIONAL STOCK EXCHANGE OF INDIA LINITED (NSE, AND TOGETHER WITH THE BSE, THE
'STOCK EXCHANGES) FOR THE PURPOSE OF UPLOADING ON THEIR RESPECTIVE WEBSITES, IN ACCORDANGE WITH THE SECURITIES AND EXCHANGE BOARD OF INDIA (ISSUE OF CAPITAL

ATIONS, 2018, ICDR REGULATIONS).
OTICE TO INVESTORS: CORRIGENDUM TO THE DRAFT RED HERRING PROSPECTUS (Corrigendum)
+ Pufsuant to observations received flomhe NSE n e DRHP, Redia Nagarjun, @ member of our Proroter . holding 1. %ol
our tatal pre-Offer paid-up Equity Share cagital has also been classified a8 ane of the Promotars of aur Company.
. dlassificalion of fihe P of aur Company;, ut Promoter Group,
Name of Promotar Nameof the Refative Relationship
Redia Nagarjun eghana Devinen| Spouse
Himala Kotz Mother
Faiher
Sneha Redla Sister
Devinen! Sridev] Spouse’s Mother
© 5 Vankata Vwrapiasad Spouse’s Faiher
inis Cor ine DRKEF. 1o th DRHP Tre DRHP o T
should be read inonjuncton it the DRHP,
T have the DRHP with (s SEBI and lhe date herec, L the
o Red Herring Prospecis pecius, Tha DRHP willbe suitably updated. pursuant changes, in the ing Prospe
and the Praspectus, a5 and when fled with he RoC, the SEBI and the Stock Exchanges. terms used in lhis uniess the equires,

as ascfibed in the DRHP.
AMBIT A KFINTECH

Centrum Capital Limited KFin Technalogles Limited
Level -8, Canirum Hewse, C.5.T, Road, Vidyanagarl Mg Seleniun Tower B, Plot No.31 & 32. Financlal Disict
Kfing Sertacruz (€}, Mumsai City, Wlambai - 400 098 Nanakramguds, Serlingampelly, Hydesabad,
Maftarasiita, India. Telaphone: + §1 22 6623 3030 Rangareddi - 500 832, Telangana, incia.
Telaphone: 431 22 £215.5000 Emall; aarvee poanbitco Tol: #9140 6716 2202180 0308 4001
E-mail: po sanvesGcentrum co.n o : o ser it o0 E-mail; aarvee ipo@kintech com

it n Websil bl co Website: v Kilech com
Gontact Person: hers: S Investor
SEBIregistration mumber: NMIGODIOSES Contact Person: M., Murall Krstns
SEBI Registration Number: INRO00000221

For AARVEE ENGINEERING CONSULTANTS LIMITED
On Befalf of the Board of Daciors.

Ambit Private Limited
Ambit House, 448, Senagati Bapat Marg, Lowes Pare,
Murmbas 400 013, Maharashirs, India

Website: www.centrum.coin
Contact Person: Soorgj Bhatis | Tanun Parmani
SEBI Registration number. INMODU010445

com

‘Sugandha Khandelwal
Comgany Secretary and Compiiance Officer

Piace: Hyderabad, Telangana
Dale:December 16, 2025
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